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CBI enquiry into misuse of JRY funds

- *124. SHRI V. HANUMANTHA
RAO: Will the Minister of RURAL
AREAS AND EMPLOYMENT be
pleased to state:

(a) whether Government have asked
the CBI to enquire into misuse of JRY
funds in 1995-96;

(b) if so, the details thereof; and

(c) in what manner Government prop-
ose to plug the loopholes in JRY funds
disbursal at the Ministry level?

THE MINISTER OF RURAL

' AREAS AND EMPLOYMENT (SHRI

YERRAN NAIDU K.): (a) No, Sir.
{b) Does not arise. '

(¢) Jawahar Rozgar Yojana . (JRY)
funds are released to District Rural De-
velopment Agencies/States after
scrutinising their ‘proposals, utilisation
certificates, audit reports etc. as laid-
down in the JRY guidelines.



